16 Matters raised [RATYA SABHA] with Permission

[Shri Ahamed Hassan]

Sir, the CSC application, which is generated from the PMFBY website, carries a
picture of Modiji on it. The subsidy, which is paid to the farmers in the country, is equally
shared by the Centre and the State Governments on 50:50 basis.

MR. CHAIRMAN: Now, your time is over. So, I have to call the other Member.

Hassanpi, please sit down. When I give a word of caution, you must understand.

Need for consultation with the States in the im plementation
of the Sabko Aawas Yojana
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Need for cold storage and processing centres for foodgrains

it faor ot g 9R (SR uSen): AT warfa off, # ofrer faar @ e
16 & AT X1 M1 8 397 G Bl B 55 BTG T QT G 31 et 4 st
g5 ol Ugd d1 9% Bd & g gl e fed, e sed serr ot sraver 9 dla g
Bl

MR. CHAIRMAN: Subject, please.
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Unjustifiable fare hike by Airline companies in the Gulf sector

SHRI BINOY VISWAM (Kerala): Sir, through you, I would like to raise a very
important issue which aftects all the people of Kerala who work in the Gulf countries.
Sir, for the NRKs (INon-Resident Keralites) working in the Gulf countries, this issue is

very important.
8t urafa: smo=r == = form, ‘NRIs' @1 SRE NRKs'. Antonyji is also smiling.

SHRI BINOY VISWAM: Yes, Sir, it 1s very important. They are NRIs also. They
bring a lot of foreign exchange for the country. So, they work for the nation. So, their
concerns are India’s concerns. Sir, Onam 1s coming. The schools are having a vacation
there. So, thousands of Keralite people are trying to come to Kerala along with their family
members. Schools in the Gulf countries will re-open on 1st September. So, making use
of this, airline companies of the country, Air India, and the foreign airline companies, are
imposing unjustifiable, inhuman, unnatural, immoral fare hike on the Keralite passengers.
So, the Government of India should have a right to intervene in this matter. They should
not allow the air companies to plunder the people of Kerala. Now they are doing it. So, I
can tell you, Sir, that the fares have increased to the tune of five times. How can a worker
come back to his home? How can he go from his home to the Gulf countries? How can he
bring his family to the country or to the State? All this is due to the air fare hike by these
companies. All the gulf-bound air companies along with Air India are doing injustice to
the people of Kerala, people of India. Sir, I believe that the Government of India and DG,
Civil Aviation has a role to intervene, but the Government is sleeping and the DG, Civil
Aviation 1s sleeping and the private air companies are being allowed to plunder the people

of Kerala. This should be stopped.
MR. CHAIRMAN: What is vour demand?

SHRI BINOY VISWAM: Sir, my demand is that the Government should intervene
and try to allot a new series of special fares to the people of Kerala, so that they can come

and go back to their working places easily.

SHRI K. K. RAGESH (Kerala): Sir, I associate myself with the issue raised by the
hon. Member.



